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RBI/2017-18/143
DBR.AML.N0.8528/14.06.056/2017-18 March 23, 2018

All Regulated Entities
Dear Sir/Madam,

Implementation of UNSCR 2397 (2017), pertaining to Democratic People's Republic of Korea
(DPRK)

Please find enclosed a copy of the ‘Order’ issued by Ministry of External Affairs dated March 5, 2018,
published in the Gazette of India on implementation of United Nations Security Council Resolutions

2397 (2017) on Democratic People’s Republic of Korea.

2. Regulated Entities (REs) may take note of the gazette notification and ensure compliance with the

same.

Yours faithfully,

(Dr. S. K. Kar)
Chief General Manager

Encl: As above
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“Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc. It never keeps or offers funds to anyone. Please do not respond in

any manner to such offers."
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